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INTEREST BiLLr—contd.

MR. SPEAKER: Now, w e take up 
next item. Mr. P a te l.. . .

THE MINISTER OF FINANCE AND
re :v e in u e  a n d  b a n k i n g  (Sh r i
H. M. P A T E L ): S ir ...........

MR. SPEAKER: Mr. Veiikatara-
man, you  want to object to it at this 
stage? ■" ~


